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Date o OUrder 3 27.10.1988

t : Hen'mle Mr.Justice S.N.Mallicks Vice-Chairman,
Hen'*sle Mr.B.P.Singhs Administrative Memser.

SﬁT.ﬁPARNA REYCHQUDHURY & ANOTHER
Vs e

UNION OF INDIA & ORS.
(BEFENCE) ,

e applicants : Mr.B.C.Sinh@ ceunssel.

@ respondent s Mfrs.8.Rays ceunsel.

GRDER

«C.Sinha) ld.ceunssl appearing fer the applicants» submits

tructienss that the applicants are not willing te preceed

with the eriginal applicatien ag their grievances ventilated

in the 8.A., have since been remadied.
2. Under the cireumstances) the G.A, is rejected fer meing
net priessed. .
3.. The miscellanesus @pplicatien filed fer cendspation of delay
in filing the O0,A, alge stands disposed of,
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